Cont Case No. 13 of 2014
IN WP(C)No. 372 of 2013

BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)

11.09.2014

Petitioner in person prays for and is granted a week’s
time to file reply to the compliance report on affidavit
submitted by respondent No. 4.

List thereafter on 19.09.2014.

CHIEF JUSTICE
(ACTING)

dev



WP(C)No. 198 of 2014
BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)

11.09.2014

Ms NG Shylla, learned GA states that learned
Advocate General has been engaged to argue the matter.
As per request, let this matter be listed on

17.09.2014 for hearing.

CHIEF JUSTICE
(ACTING)

dev



WP(C)No. 316 of 2014
BEFORE

THE HON’BLE MR JUSTICE UMA NATH SINGH,
CHIEF JUSTICE (ACTING)

11.09.2014

Mr IH Saikia, learned counsel appears for petitioner
and Mr SC Shyam, learned senior Advocate, represents
respondents.

Learned senior counsel for respondents prays for and
is granted time till 16.09.2014 to find out the status of
compliance of the order passed by a coordinate bench in
WP(C)No. 37 of 2014.

List this writ petition along with Cont. Petition No. 16
of 2014 on 16.09.2014.

CHIEF JUSTICE
(ACTING)

dev



